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Title: Introduction of 'The Indian Penal Code (Amendment) Bill, 2016. (Substitution of new section for section 377).

HON. SPEAKER: Item No. 72, Dr. Shashi Tharoor.

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Madam Speaker, I beg to move for leave to introduce a Bill further to amend the Indian Penal
Code, 1860.

HON. SPEAKER: The question is:

"That leave be granted to introduce a Bill further to amend the Indian Penal Code, 1860."

Those in favour will please say 'Aye'.
SOME HON. MEMBERS: 'Aye.'
SEVERAL HON. MEMBERS: 'No'.

SHRI NISHIKANT DUBEY (GODDA): Madam, we want Division.
HON. SPEAKER: Do you want Division?
SHRI NISHIKANT DUBEY: Yes, Madam.
HON. SPEAKER: Okay. Let the Lobbies be cleareda€”
...(Interruptions)

HON. SPEAKER: Now, the Lobbies have been cleared.

ANNOUNCEMENT RE: AUTOMATIC VOTE RECORDING SYSTEM

SECRETARY-GENERAL: Kind attention of the hon. Members is invited to the following points in the operation of the Automatic Vote Recording
System.

Before a Division starts, every hon. Member should occupy his or her own seat and operate the system from that seat only.

When the hon. Speakers says "Now Division", the Secretary-General will activate the voting button whereupon "RED BULBS" above display boards on
both sides of hon. Speaker's Chair will glow and a GONG sound will be heard simultaneously.

For voting, hon. Members may kindly press the following two buttons simultaneously "ONLY" after the sound of the GONG and I repeat only after the
sound of the GONG.

Red "VOTE" button in front of every hon. Member on the Head Phone plate and any of the following buttons fixed on the top of the desk of seat:
For AYES : Green Colour
For Noes : Red Colour
For Abstain : Yellow Colour
It is essential to keep both the buttons pressed till another GONG is heard and the Red BULBS above the plasma display are "OFF".

Hon. Members may please note that their votes will not be registered if buttons are kept pressed before the first GONG and both the buttons
are not kept simultaneously pressed till the second GONG.

Hon. Members can actually "SEE" their votes on display boards installed on either side of the hon. Speaker's Chair.

In case the vote is not registered, they may call for voting through slips.

HON. SPEAKER: Now, the question is:
"That leave be granted to introduce a Bill further to amend the Indian Penal Code, 1860."

The Lok Sabha divided:
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HON. SPEAKER: Subject to corrections, the result of the Division is:
Ayes : 014

Noes : 058

Abstain : 001

The motion was negatived,
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